"1 TEM NO. 601 COURT NO. 6 SECTI ON 1|
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRLMP. 7947/2017 in Crimnal Appeal No(s). 590/2017
MUJAMM L & ANR Appel | ant ('s)
VERSUS

STATE OF U. P. Respondent ( s)
(for bail and office report)

Date : 04/05/2017 This application was called on for hearing
t oday.

CORAM :

HON&#39; BLE MR JUSTI CE Pl NAKI CHANDRA GHOSE
HON&#39; BLE MR, JUSTI CE ROHI NTON FALI NARI MAN

Appel lant (s) M. Sal man Khurshid, Sr. Adv.

Inmtiaz Ahmed, Adv.

Pi yush Sharma, Adv.

Naghrma | ntiaz, Adv.
Ahred Zar gham Adv.
Antony R Julian, Adv.
Azra Rehman, Adv.

Sanchita Ain, Adv.

For Ms. Equity Lex Associ ates

=

ST
FFET T

Respondent (s) M. Aarohi Bhalla, Adv.
Ardhendunmaul i Kumar Prasad, Adv.
M. Abhi sth Kumar, AOR

=J
=

M. Fakruddin, Sr. Adv.
M. Shakeel Ahned, AOR
Ms. Sadi ya Shakeel , Adv.
UPON hearing the counsel the Court made the follow ng
ORDER

Lear ned seni or counsel appeari ng for t he appl i cant seeks
perm ssion to withdraw t he Application.

Per i ssi on granted.

The Application is dismssed as w thdrawn.

However , as prayed, | et t he heari ng of t he appeal be
expedi t ed.
(R NATARAJAN) (SUVAN JAIN)

Court Master Court Master



